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M.R. Overseasv. Union of India, (Vibhu Bakhru and Amit Mahajan, JJ.), 2023 SCC OnLine Del
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Prevention and Suppression of Terrorism (Implementation of Security Council Resolutions) Fourth
Amendment Order, 2023
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Ministry of Chemicals and Fertilizers, Noti. No. S.O. 2333(E)

Ministry of Chemicals and Fertilizers, Noti. No. S.O. 2334(E)

Ministry of Chemicals and Fertilizers, Noti. No. S.O. 2335(E)
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Ministry of Rural Development, Noti. No. G.S.R. 391(E)

Reserve Bank of India, Press Release: 2023-2024/291

Securities and Exchange Board of India, SEBI/HO/MIRSD/MIRSD-PoD-1/P/CIR/2023/71
Securities and Exchange Board of India, SEBI/HO/MIRSD/POD-1/P/CIR/2023/70

State Acts/Rules/Regulations etc.

Delhi Development Authority (Amalgamation charges for Integrated Schemes of Commercial
Centres) Regulations, 2023

National Law University, Tripura Act, 2022

Tripura Poalice (Second Amendment) Act, 2022

Tripura Fire and Emergency Services Act, 2022

Tripura Protection of Interest of Depositors (In Financial Establishment) (Repeal) Act, 2022
Tripura Repealing and Saving Act, 2022

Tripura Land Revenue and Land Reforms (Thirteenth Amendment) Act, 2022

Delhi Development Authority (Amalgamation charges for Integrated Schemes of Commercial
Centres) Regulations, 2023

Senior Radiotherapy Technician Recruitment Rules, 2023
Canteen Attendant Recruitment Rules, 2023

Goa Ports (Amendment) Rules, 2023

Rajasthan Factories (Amendment) Rules, 2023

Tripuralndustrial Investment Promotion Incentives Scheme, 2022

Recruitment Rules for the post of Lower Division Clerk (Group-C, Non-Gazetted) of Directorate of
Urban Development under Urban Development Department, Govt. of Tripura, Agartala, 2021
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Head Clerk of GA (Printing and Stationery) Department Recruitment Rules, 2022
Accountant of GA (Printing and Stationery) Department Recruitment Rules, 2022
Directorate of Urban Development under Urban Development Department Recruitment Rules, 2021

Multitasking Staff, Group-D (Non-technical) of Labour Directorate (under Labour Department)
Recruitment Rules, 2022

Head Clerk/Accountant of Election Department, Tripura Recruitment Rules, 2021

Upper Division Clerk of Election Department, Tripura Recruitment Rules, 2021

Lower Division Clerk of Election Department, Tripura Recruitment Rules, 2021

Multitasking Staff (Peon/Night Guard) of Election Department, Tripura Recruitment Rules, 2021

Recruitment Rules for the post of Multi tasking (Watch & Ward) Group-D under the Department of
Science, Technology & Environment, Government of Tripura, 2022

Tripura State Rifles (Discipline, Control, Service Condition etc.) (7th Amendment) Rules, 2022
Tripura Forest Transit (7th Amendment) Rules, 2022

Uttar Pradesh Real Estate Project (Maintenance and Operation of Separate Bank Account) Revised
Directions, 2020

Bihar Notifications

Bihar Alcohol Prohibition Products and Registration Department, Noti. No. 11/Adhi. Karya.-01-
06/2016-3569

Delhi Notifications
Delhi Finance Department, F. 3(45)/Fin.(Exp-1)/2022-23/DS-1/447
Delhi Finance Department, No. F.3 (44)/Fin.(Exp-1)/2022-23/DS-1/441
Delhi Health and Family Welfare Department, F. No. 1(866)/HR-Para/H& F\W/2020/3635
Delhi High Court of Delhi, F. No. 50/RulesyDHC
Delhi Labour Department, F. No. G-28011/515/2021-Budget/pension/NDM C/D-83/(€)
Delhi Training and Technical Education Department, F. No. 1/05/155/2022-UTCS (Admn.)/4405-09
Delhi Transport Department, F. No. F(12)/Policy/AS/STA/2016/49928

Haryana Notifications
Haryana Planning Department, Noti. No. Plg(HPSN)-2023/493
Haryana Planning Department, Noti. No. Plg(HPSN)-2023/494

Himachal Pradesh Notifications

Himachal Pradesh Panchayati Raj Department, No. PCH-HA (1) 9/2008-11-Parivar Register/Ration
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Madhya Pradesh Notifications

Madhya Pradesh Farmers Welfare and Agriculture Development Department, Noti. No.
4/1/1/0003/2023-Sec-2-14(AGR)(P-185386)
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Madhya Pradesh Mineral Resources Department, F. 19-2-2019-12-1-Part-6

Madhya Pradesh Mineral Resources Department, Noti. No. F-19-2-2019-X11-1-Part-5
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Tripura Agriculture Department, Noti. No. F.2-5221(P)/Agri/Estt/1541-54

Tripura Agriculture Department, Noti. No. F.2-5761(P)/1478-92

Tripura Agriculture Department, Noti. No. F.2(651)-Agri/Estt/2013-14/P-11/64 - 303

Tripura Agriculture Department, Noti. No. F.2-6827(P)/Agri/Estt/2445-56

Tripura Agriculture Department, Noti. No. F.2-6854(P)/Aqri/Estt/2707-18

Tripura Agriculture Department, Noti. No. F.2(68)-Agri/Estt/14-15/Part-1/560 - 822

Tripura Agriculture Department, Noti. No. F.2-7211(P)/1639-51

Tripura Agriculture Department, Noti. No. F.2-8595(P)/1559-73

Tripura Animal Resources Development Department, Noti. No. F. 1-427/ARDD/2017/Vol-1V/473-78
Tripura Anima Resources Development Department, Noti. No. F. 1-427/ARDD/2017/V ol-1V/479-84
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No.

F.1-11(91)-Tax/GST/2022(Part)(5)

Tripura Commissionerate of Taxes and Excise, Noti.
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Tripura Commissionerate of Taxes and Excise, Noti.

No.

F.1-13(2)-TAX/2020/

Tripura Commissionerate of Taxes and Excise, Noti.

No.

F.1-13(2)-Tax/2020/1889-1910

Tripura Commissionerate of Taxes and Excise, Noti.

No.

F.11-7(23)-EX/2020/774-81

Tripura Commissionerate of Taxes and Excise, Noti.

No.

F.11-7(23)-EX/2020/876-78

Tripura Commissionerate of Taxes and Excise, Noti.

No.

F.1V-2(11)-Tax/87(P-XXI11)/
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Tripura Commissionerate of Taxes and Excise, Noti. No. [V-2(19)Tax/2021

Tripura Directorate of Horticulture and Soil Conservation, Noti. No. F.4(12)/THCL /1994/Part-1/64-72
Tripura Economics and Statistics Department, Noti. No. F.1(289)/Stat/Estt/2005/5226-36
Tripura Election Department, Noti. No. F.19(36)-CEO/CONDT/2001/4749

Tripura Election Department, Noti. No. F.20(3-Bye)-CEO/CONDT/2022(L )

Tripura Election Department, Noti. No. F.20(3-Bye)-CEQ/CONDT/2022(L)(1)
Tripura Election Department, Noti. No. F.20(3-Bye)-CEQ/CONDT/2022(L)(2)
Tripura Election Department, Noti. No. F.20(3-Bye)-CEO/CONDT/2022(L )(3)
Tripura Election Department, Noti. No. F.2(149)-CEO/Estt/AEO/2021-22/4168
Tripura Election Department, Noti. No. F.2(20)-CEO/Estt/07/3463

Tripura Election Department, Noti. No. F.2(20)-CEO/Estt/07/3464

Tripura Election Department, Noti. No. F.2(20)-CEO/Estt/07/3465

Tripura Election Department, Noti. No. F.2(20)-CEO/Estt/07/3466

Tripura Election Department, F. No. 19(138)-CEO/EVM-VV PAT/Gazette/2018/5289
Tripura Election Department, F. No. 20(3-Bye)-CEO/CONDT/2022(L )/5338

Tripura Election Department, F. No. 20(3-Bye)-CEOQ/CONDT/2022(L.)/5338(1)
Tripura Finance Department, 1-1(2)-Tax/92(P-1)

Tripura Finance Department, 1-1(2)-Tax/92(P-1)(1)

Tripura Finance Department, F.1-11(91)-Tax/GST/2022(Part)

Tripura Finance Department, F.1-11(91)-Tax/GST/2022(Part)(1)

Tripura Finance Department, F.1-11(91)-Tax/GST/2022(Part)(2)

Tripura Finance Department, F.1-11(91)-Tax/GST/2022(Part)(3)

Tripura Finance Department, F.1-11(91)-Tax/GST/2022(Part)(4)

Tripura Fisheries Department, Noti. No. F.2(425)Fish/Estt/2021-22/16302-23

Tripura Food Civil Supplies and Consumer Affairs Department, Noti. No. F.10-1(20)-
CA/DF/2021/7169-75

Tripura Food Civil Supplies and Consumer Affairs Department, Noti. No. F.10-1(20)-
CA/DF/2021/7176-83

Tripura Food Civil Supplies and Consumer Affairs Department, Noti. No. F.6-16(2)-DCS/2002(V -

11)/4845
Tripura Food Civil Supplies and Consumer Affairs Department, F. No. 10-1(19)-CA/DF/2021/5642-
51

Tripura Forest Department, Noti. No. F. 17(367)/FOR/DEV/ECO-Tourism/2021-22/6280-297
Tripura Forest Department, Noti. No. F.1-9/For/NCE/A cctt.(Part)/2019/509-21

Tripura Forest Department, Noti. No. F.2-7/Estt/TFDPC I1E/111-128

Tripura Forest Department, Noti. No. F.45 (3)-PD/2022/1854

Tripura Forest Department, Noti. No. F.7(297)/For/FP-16/500-69

Tripura Forest Department, Noti. No. F.7(44)/For/FP-14/1324-391

Tripura Forest Department, Noti. No. F.7(44)/For/FP-14/1824-890

Tripura Forest Department, Noti. No. F.7(44)/For/FP-14/5317-81
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Tripura Forest Department, Noti. No. F.8(204)/WL -2021-22/BCR/Part/8275-316

No

. 3(1)-GA(CAB)/2018

Tripura General Administration Department, Noti.
Tripura General Administration Department, Noti.

No.

F.10(2)-GA(P&T)/76(Vol-111)

Tripura General Administration Department, Noti.

No.

F.11(28-3)-Rectt./TPSC/2022/122

Tripura General Administration Department, Noti.

No.

F.11(28-3)-Rectt./TPSC/2022/137

Tripura General Administration Department, Noti.

No.

F.11(28-3)-Rectt./TPSC/2022/146

Tripura General Administration Department, Noti.

No.

F.11(28-3)-Rectt./TPSC/2022-251

Tripura General Administration Department, Noti.

No.

F.14(2)-GA (P& T)/19(P)

Tripura General Administration Department, Noti.

No.

F.14(2)-GA(P&T)/19(P)(1)

Tripura General Administration Department, Noti.

No.

F.17(4)-GA(SA)/2019/4550-66

Tripura General Administration Department, Noti.

No.

F.1(13)-GA (P& S)-PTG/2021/2259-61

Tripura General Administration Department, Noti.

No.

F.1(13)-GA (P& S)-PTG/2021/2262-64

Tripura General Administration Department, Noti.

No.

F.1(20)-GA (P& S)-PTG/2021/1987-93

Tripura General Administration Department, Noti.

No.

F.1(27)-GA (P& S)Estt/2020/1742-52

Tripura General Administration Department, Noti.

No.

F.1(27)-GA (P& S) Estt/2020/1942-52

Tripura General Administration Department, Noti.

No.

F.1(2)-GA(P& S)-PTG/2022/1764-71

Tripura General Administration Department, Noti.

No.

F.1(4)-GA (P& S)/Estt/2022/2004-2014

Tripura General Administration Department, Noti.

No.

F.23(33)-GA (P& T)/2021

Tripura General Administration Department, Noti.

No.

F.23(3)-GA (P& T)/2015(P)

Tripura General Administration Department, Noti.

No.

F.23(7)-GA(P&T)/18

Tripura General Administration Department, Noti.

No.

F.2(10)-GA(P&T)/14

Tripura General Administration Department, Noti.

No.

F.2(11)-GA(P&T)/94 (Vol-I1)

Tripura General Administration Department, Noti.

No.

F.2(11)-(P&T)/2021

No.

F.2(11)-(P&T)/2021(1)

Tripura General Administration Department, Noti.
Tripura General Administration Department, Noti.

No.

F.2(12)-GA(P&T)/05(P-1)

Tripura General Administration Department, Noti.

No.

F.2(12)-GA (P& T)/05(P-1)(1)

Tripura General Administration Department, Noti.

No.

F.2(13)-GA(P&T)02(L)

Tripura General Administration Department, Noti.

No.

F.2(13)-GA(P&T)/18 (Vol-11)

Tripura General Administration Department, Noti.

No.

F.2(13)-GA(P&T)/2016

Tripura General Administration Department, Noti.

No.

F.2(1)-GA(P&T)/98(L)

Tripura General Administration Department, Noti.

No.

F.2(7)-GA(P&T)/2015

Tripura General Administration Department, Noti.

No.

F.2(7)-GA(P&T)/2015 (P)

Tripura General Administration Department, Noti.

No.

F.2(7)-GA(P&T)/2015 (P-1)

Tripura General Administration Department, Noti.

No.

F.(2)-GA(P& S)-PTG/2022/1730-37

Tripura General Administration Department, Noti.

No.

F.35(14)-GA (P& T)98(VOL-V)

Tripura General Administration Department, Noti.

No.

F.35(22)-GA (P& T)/2000(Vol-I11)

Tripura General Administration Department, Noti.

No.

F.35(25)-GA (P& T)/98

Tripura General Administration Department, Noti.

No.

F.35(25)-GA (P& T)/98(1)

Tripura General Administration Department, Noti.

No.

F.35(29)-GA (P& T)/2016
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Tripura General Administration Department, Noti. No.

F.
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35(2)-GA(P&T)/2021

F.35(30)-GA(P&T)/10

Tripura General Administration Department, Noti. No.
Tripura General Administration Department, Noti. No.

F.35(37)-GA(P&T)/13

Tripura General Administration Department, Noti. No.

F.35(62)-GA(P&T)/12

Tripura General Administration Department, Noti. No.

F.35(62)-GA (P& T)/12(1)

Tripura General Administration Department, Noti. No.

F.35(63)-GA (P& T)/06

Tripura General Administration Department, Noti. No.

F.35(65)-GA (P& T)/12

Tripura General Administration Department, Noti. No.

F.35(69)-GA (P& T)/97

Tripura General Administration Department, Noti. No.

F.35(85)-GA(P&T)/11

Tripura General Administration Department, Noti. No.

F.37(115)-GA(P&T)/88

Tripura General Administration Department, Noti. No.

F.37(137)-GA(P&T)/88

Tripura General Administration Department, Noti. No.

F.37(22)-GA(P&T)/90(L)

Tripura General Administration Department, Noti. No.

F.37(2) GA(P&T)/2011

Tripura General Administration Department, Noti. No.

F.37(34)-GA(P&T)/88

Tripura General Administration Department, Noti. No.

F.37(47)-GA(P&T)/90

Tripura General Administration Department, Noti. No.

F.3(1)-GA/(CAB)/2018

Tripura General Administration Department, Noti. No.

F.3(1)-GA(CAB)/2018(1)

Tripura General Administration Department, Noti. No.

F.3(1)-GA(CAB)/2018(2)

Tripura General Administration Department, Noti. No.

F.3(2)-GA(P&T)/CON/18(VOL-11)/P(2)

Tripura General Administration Department, Noti. No.

F.6(2)-GA (P& T)/05(P-11)

Tripura General Administration Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/412-26

Tripura General Administration Department, G.O. No. 01 and File No. 20(1)-GA (P& T)/19

Tripura Governors Secretariat, Noti. No. F.21(9)-RB/2005/V ol-2/1336-40

Tripura Governors Secretariat, Noti. No. F.2(1)-RB/RR/2020/1533-34
Tripura Governors Secretariat, Noti. No. F.3(4-1)-RB/1991/1882-89

TripuraHealth and Family Welfare Department, Noti.

No

. F.12(19) DCA/04/1168-94

Tripura Health and Family Welfare Department, Noti.

No

. F.2(1-277)-M S/Estt/2021(Sub)/5924(V -1)

Tripura Health and Family Welfare Department, Noti.

No

. F.2(4)-Registrar/TSDC/DHS/2020

Tripura Health and Family Welfare Department, Noti.

No

. F.4(31)/TNC/2011/4293

Tripura Health and Family Welfare Department, Noti.

No

. F.4(3)-B.O./Dental/DHS/2022/6468(V-1)

TripuraHealth and Family Welfare Department, Noti.

No

. F.8(96)-DM E/Estt/2013/1890-99

TripuraHigh Court of Tripura, Noti. No. 5277-5301

TripuraHigh Court of Tripura, Noti. No. F.12(2)-DJW/Estt./2022/4792-812

TripuraHigh Court of Tripura, Noti. No. F.12(2)-DJW/Estt./2022/5180-206

Tripura High Court of Tripura, Noti. No. F.13(1)(a)-HC/2022/12081-132

Tripura Higher Education Department, Noti. No. F.2(18-3)-SE-E(G)/2017(L)

Tripura Home Department, Noti. No. F. 15(3)-PD/2008/973

Tripura Home Department, Noti. No. F.15(6)-PD/2022/2126

Tripura Home Department, Noti. No. F.15(7)-PD/2008(L oose)/1329
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Tripura Home Department, Noti.

No. F.15(7)-PD/2008(Pt-1)/1249

No. F.22(1)-PD/98/969

Tripura Home Department, Noti.
Tripura Home Department, Noti.

No. F.25(1)-PD/88-11/1744

Tripura Home Department, Noti.

No. F.42(5)-PD/2004/1323

Tripura Home Department, Noti.

No. F. 45 (19)-PD/2013/1233

Tripura Home Department, Noti.

No. F.45(1)-PD/2012/1535

Tripura Home Department, Noti.

No. F.45(1)-PD/2012/991

Tripura Home Department, Noti.

No. F.45(1)-PD/2012/991(1)

Tripura Home Department, Noti.

No. F.45(1)-PD/2012/991(2)

Tripura Home Department, Noti.

No. F.45(1)-PD/2012(L )/984

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/1288

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/1602

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/1878

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/2034

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/2035

Tripura Home Department, Noti.

No. F.45(1)-PD/2020/989

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1327

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1424

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1425

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1532

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1725

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1877

Tripura Home Department, Noti.

No. F.45(1)-PD/2022/1935

No. F.45(1)-PD/2022/988

Tripura Home Department, Noti.
Tripura Home Department, Noti.

No. F.45(2)-PD/2012/1876

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/1305

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/1534

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/1881

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/2037

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/2038

Tripura Home Department, Noti.

No. F.45(2)-PD/2020/990

Tripura Home Department, Noti.

No. F.45 (2)-PD/2022/1232

Tripura Home Department, Noti.

No. F.45(2)-PD/2022/1304

Tripura Home Department, Noti.

No. F.45(2)-PD/2022/1880

Tripura Home Department, Noti.

No. F.45(3)-PD/2020/2036

Tripura Home Department, Noti.

No. F.45(3)-PD/2022/1299

Tripura Home Department, Noti.

No. F.45(3)-PD/2022/1533

Tripura Home Department, Noti.

No. F.45(3)-PD/2022/1933

Tripura Home Department, Noti.

No. F.45(4)-PD/2020/2033
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Tripura Home Department, Noti.

No.
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F.45(4)-PD/2022/1907

No

. F.45(4)-PD/2022/1961

Tripura Home Department, Noti.
Tripura Home Department, Noti.

No.

F.45(4)-PD/2022/1962

Tripura Home Department, Noti.

No.

F.45(5)-PD/2020/2032

Tripura Home Department, Noti.

No.

F.45(5)-PD/2022/1856

Tripura Home Department, Noti.

No.

F.45(6)-PD/2022/1855

Tripura Home Department, Noti.

No.

F.45(6)-PD/2022/1865

Tripura Home Department, Noti.

No.

F.47(4)-PD/2006/1525

Tripura Home Department, Noti.

No.

F.47 (4)-PD/22/1239

Tripura Home Department, Noti.

No.

F.5-7/TFES/2021 (P)/3805

Tripura Home Department, Noti.

No.

F.5-7/[TFES/2022(P)/3806

Tripura Home Department, Noti.

No.

F.5-7/[TFES2022(P)/3806(1)

Tripura Industries and Commerce Department, Noti. No. F.1(75)/DIT/Estt/2009/V ol-1(L oose)/4301-

09

Tripura Industries and Commerce Department, Noti. No. F.DI/AC/3(35)/2021/9737-40
Tripura Industries and Commerce Department, Noti. No. F.DI/SUBSIDY /T11PIS/4-2(21)/2021/9013-

27

TripuraIndustries and Commerce Department, Noti. No. F.DI/TRG/1(478)/2022/9717-24
TripuraIndustries and Commerce Department, F. No. I11-1(7)/Tea/DI1/2022/Part-1V/6965-68
Tripura Information and Cultural Affairs Department, Noti. No. F.65(317)-ICA/ADVT./2020

Tripura Labour Department, Noti.

No.

F.1(21)-LAB/Estt/APTT/2021/3963-77

Tripura Labour Department, Noti.

No.

F.21(23)-L AB/ENF/MW/BEEDI/2011/5030-45

Tripura Labour Department, Noti.

No.

F.21(25)-L AB/ENF/MW/COM/94(C)/4760-85

Tripura Labour Department, Noti.

No.

F.21(43)-L AB/ENF/MW/L 0ading/99/4889-4924

Tripura Labour Department, Noti.

No.

F.21(62)-L AB/MW/MW/DW/2005/4991-5006

Tripura Labour Department, Noti.

No.

F.21(65)-L AB/ENF/MW/2006/4786-4816

Tripura Labour Department, Noti.

No.

F.21(72)-L AB/ENF/ESI/08/3167

Tripura Labour Department, Noti.

No.

F.21(87)-LAB/ENF/MW/ISM/2011/4941-56

Tripura Labour Department, Noti.

No.

F.21(90)-L AB/ENF/MW/Gold Smith/2012/4974-90

Tripura Labour Department, Noti.

No.

F.21(92)-LAB/ENF/MW/HR/2012/4957-73

Tripura Labour Department, Noti.

No.

F.22(28)-L AB/MW/AGRI/2013/5061-96

Tripura Labour Department, Noti.

No.

F.22(44)-L AB/ENF/MW/INS/98(L )/4817-27

Tripura Labour Department, Noti.

No.

F.22(45)-L AB/ENF/MW/ARW/98/5046-60

Tripura Labour Department, Noti.

No.

F.22(49)-L AB/ENF/MW/Rubber/2013/4755-59

Tripura Labour Department, Noti.

No.

F.22(52)-LAB/MW/MTW/2001(A)/4828-45

Tripura Labour Department, Noti.

No.

F.22(60)-L AB/ENF/MW/CS2009/4925-40

Tripura Labour Department, Noti.

No.

F.22(9)-LAB/ENF/MW/2019/5097-5108

Tripura Labour Department, Noti.

No.

F.22(9)-LAB/ENF/MW/2019/5109-30

Tripura Labour Department, Noti.

No.

F.22(9)-LAB/ENF/MW/2019/5131-52

Tripura Labour Department, Noti.

No.

F.22(9)-L AB/ENF/MW/2019/5153-74
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Tripura Labour Department, Noti. No. F.22(9)-L AB/ENF/MW/2019/5175-96

Tripura Labour Department, Noti. No. F.27(112)/L GW/2008 (Vol-1)/4315-24

Tripura Labour Department, Noti. No. F.27(26)-L AB/L GW/99(V ol-1)/4559-71

Tripura Labour Department, Noti. No. F.2(336)-FB/Estt/2013/77-88

Tripura Labour Department, Noti. No. F.87(1)-L AB/ENF/MW/SHOPS/2002(A)/4744-54
Tripura Labour Department, Noti. No. F.87(30)-L AB/ENF/MW/SHOPS/2002(A)/4721-38
Tripura Labour Department, Noti. No. F.87(34)-LAB/MW/CONS/88(A)/5007-29
Tripura Law Department, Noti. No. F. 1(3)-L aw/Estt.1/2016/8042-47

Tripura Law Department, Noti. No. F.5(2)-L aw/L R-1/2021/8340-59

Tripura Law Department, Noti. No. F.5(7)-Law/L R-1/2018/6620-38

TripuraLaw Department, Noti. No. F.7(4)-Law/LA/04/7563-79

TripuraLaw Department, Noti. No. F.8(10)-L aw/L eg-1/2022/

Tripura Law Department, Noti. No. F.8(11)-L aw/L eg-1/2022/

Tripura Law Department, Noti. No. F.8(15)-L aw/L eg-1/2019(L)

Tripura Law Department, Noti. No. F.8(1)-Law/L eg-1/2022/

TripuraLaw Department, Noti. No. F.8(2)-L aw/L eg-1/2022/

TripuraLaw Department, Noti. No. F.8(3)-Law/L eg-1/2022/

Tripura Law Department, Noti. No. F. 8(4)-Law/L eg-1/2022

Tripura Law Department, Noti. No. F.8(6)-L aw/L eg-1/2022

Tripura Law Department, Noti. No. F. 8(7)-Law/L eg-1/2022/5988

TripuraLaw Department, F. No. 5(2)-Law/L R-1/2021/5784-97

Tripura Law Department, F. No. 5(4)-Law/L R-1/2018/6601-19

Tripura Law Department, F. No. 5(7)-Law/L R-1/2018/6994-7058

Tripura Panchayat Department, Noti. No. F.3(1-71)-GL/PR/2018(L)/1158-162

Tripura Panchayat Department, Noti. No. F.3(1-98)-GL/PR/2019/1198-201

Tripura Panchayat Department, Noti. No. F.3(1-98)-GL/PR/2019/4160-63

Tripura Panchayat Department, Memo No. F4(148)-SBM/NP/DEV/V-11/2020/1899-1916
Tripura Planning and Coordination Department, Noti. No. 1(506)/Stat/Estt/09/5210-25
Tripura Power Department, Noti. No. F.3(220)/Power/2021/S-1X/1197-1211

Tripura Power Department, Noti. No. F.3(220)/Power/2021/S-X/1182-96

Tripura Public Works Department, File No. 1(4)/SE-1V/2022-23/602-61

Tripura Public Works Department, Noti. No. F.6(2)-PWD(GE)/2022/105-34

Tripura Public Works Department, F. No. 6(89)/EE/WRD/V1/KL S/293-332

Tripura Public Works Department, F. No. 6(89)/EE/WRD/V1/KL S/414-57

Tripura Public Works Department, Memo No. 7(10)/EE/DWS/BLN/2091-2145

Tripura Public Works Department, Memo No. 7(10)/EE/DWS/BL N/2463-517

Tripura Public Works Department, Memo No. FO(5)/EE/PWD/NIT/SBM/DIVN/743-810
Tripura Public Works Department, Memo No. F.7(10)/EE/DWS/BLN/1380-1434
Tripura Public Works Department, Memo No. F.7(10)/EE/DWS/BLN/1435-89
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Tripura Public Works Department, Memo No

. F.7(10)/EE/DWS/BLN/1964-2018

Tripura Public Works Department, Memo No

. F.9(5)/EE/PWD/NIT/SBM/DIVN/1393-1460

Tripura Public Works Department, Memo No

. F.9(5)/EE/PWD/NIT/SBM/DIVN/147-214

Tripura Public Works Department, Memo No

. F.9(5)/EE/PWD/NIT/SBM/DIVN/386-435

Tripura Public Works Department, Memo No

. F.9(5)/EE/PWD/NIT/SBM/DIVN/872-939

Tripura Public Works Department, Memo No

. F.TC/01/EE/UDP-DIVN/UDP/1509-77

Tripura Revenue Department, Noti. No.

File.3(10)/REV/RTI1/2021

Tripura Revenue Department, Noti. No. F. 09

(01)-REV/ACQ/XVI11/20

Tripura Revenue Department, Noti. No.

F.09(02)-REV/ACQ/V1/21

Tripura Revenue Department, Noti. No.

F.09(02)-REV/ACQ/X1V/18

Tripura Revenue Department, Noti. No.

F.09(03)-REV/ACQIVI/21

Tripura Revenue Department, Noti. No.

F.09(04)-REV/ACQIVI/21

Tripura Revenue Department, Noti. No.

F.1(2)-REV/07

Tripura Revenue Department, Noti. No.

F.34(06)REV/2019/P-II

Tripura Revenue Department, Noti. No.

F.34(06)-REV/2019/P-11(1)

Tripura Revenue Department, Noti. No.

F.34(49)-REV/2020

Tripura Revenue Department, Noti. No.

F.3(01)/REV/RTI/2012

Tripura Revenue Department, Noti. No.

F.4(1)-RCC/2020/(P-I11)

Tripura Revenue Department, Noti. No.

F.5(169)-DLRS/DIL RMP/2018/SH/7589-596

Tripura School Education Department, Noti. No. F.2(10-1)-SE-E(G)/2022

Tripura School Education Department, Noti. No. F.2(11-3)-SE-E(G)/2018(L-2)(V)

Tripura School Education Department, Noti. No. F.2(11-3)-SE-E(G)/2018(L-VI)
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Tripura Science Technology and Environment Department, Noti. No. F.4(467)/DSTE/Estt/20/3179-83
Tripura Social Welfare and Social Education Department, Noti. No.

F.3(10)/DSWE/PEN.CEL L/2010/741(90)

Tripura Social Welfare and Social Education Department, Noti.

DSWE/WW/2022(L)/1257(8)

Tripura Social Welfare and Social Education Department, Noti.

15A)/DSWE/WW/2022(Part)/676(13)

Tripura Social Welfare and Social Education Department, Noti

15A)/DSWE/WW/2022(Part)/676(13)(1)

Tripura Social Welfare and Social Education Department, Noti.

15A)/DSWE/WW/2022(Part)/677(13)

Tripura Social Welfare and Social Education Department, Noti.

15A)/DSWE/WW/2022(Part)/677(13)(1)
Tripura State Election Commission, Noti. No.

No. F.87(2-15A)-

No. F.87(2-

. No. F.87(2-

No. F.87(2-

No. F.87(2-

100/TP-LA/01/2022

Tripura State Election Commission, Noti. No.

100/TP-LA/02/2022

Tripura State Election Commission, Noti. No.

100/TP-LA/03/2022

100/TP-LA/04/2022

Tripura State Election Commission, Noti. No.
Tripura State Election Commission, Noti. No.

479/2022

Tripura State Election Commission, Noti. No.

479/2022(1)
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Tripura State Election Commission, Noti.

No. 479/2022(2)

No. 479/2022(3)

Tripura State Election Commission, Noti.
Tripura State Election Commission, Noti.

No. 479/3/2022(1)

Tripura State Election Commission, Noti.

No. 479/3/2022(11)

Tripura State Election Commission, Noti.

No. 479/3/2022 (111)

Tripura State Election Commission, Noti.

No. F. 20(3-Bye)-CEO/CONDT/2022

Tripura State Election Commission, Noti.

No. F. 20(3-Bye)-CEO/CONDT/2022(1)

Tripura State Election Commission, Noti.

No. F.20(3-Bye)-CEO/CONDT/2022(2)

Tripura State Election Commission, Noti.

No. F.20(3-Bye)-CEO/CONDT/2022(3)

Tripura State Excise Department, Noti.

No.

09-22/F.1 (122)/CEX/KHW/e-Tender/2021

Tripura State Excise Department, Noti.

No.

101-06/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

102-15/F.1(122)/CEX/KHW/e-Tender(WH)/2022

Tripura State Excise Department, Noti.

No.

116-29/F.1(122)/CEX/KHW/e-Tender/2022

Tripura State Excise Department, Noti.

No.

130-43/F.1(122)/CEX/KHW/e-Tender(WH)/2022

Tripura State Excise Department, Noti.

No.

13-21 F.XX-1(3)/CEW/SFL CL/21(P-I)

Tripura State Excise Department, Noti.

No.

13(225)/DM (D)/EX/NIT/2022-23/422-24

Tripura State Excise Department, Noti.

No.

13(225)/DM (D)/EX/NIT/2022-23/425-27

Tripura State Excise Department, Noti.

No.

13(225)/DM (D)/EX/NIT/2022-23/463-65

Tripura State Excise Department, Noti.

No.

15-20/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

20(47)/Part-11/DM/S/EX/E-Tender/2020/43

Tripura State Excise Department, Noti.

No.

20(47)(PART-11)/DM/S/IEX/E-Tender/2020/43(1)

Tripura State Excise Department, Noti.

No.

20(47)(PART-11)/DM/S/IEX/E-Tender/2020/44

Tripura State Excise Department, Noti.

No.

21-26/F.111-1(11)-CEU/E-Tender/2021

No.

27-32/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.
Tripura State Excise Department, Noti.

No.

33-38/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

39-44/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

40-53/F.1(122)/CEX/KHW/e-Tender/2022

Tripura State Excise Department, Noti.

No.

45-50/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

486-496/F.X1V-1(12)/CEW/2017(P-1)

Tripura State Excise Department, Noti.

No.

503-13/F.X1V-1(12)/CEW/2017(P-1)

Tripura State Excise Department, Noti.

No.

51-56/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

53-66/F.1(122)/CEX/KHW/e-Tender(WH)/2021

Tripura State Excise Department, Noti.

No.

54-67/F.1(122)/CEX/KHW/e-Tender(WH)/2022

Tripura State Excise Department, Noti.

No.

67-80/F.1(122)/CEX/KHW/e-Tender/2021

Tripura State Excise Department, Noti.

No.

77-82/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

83-88/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

88-101/F.1(122)/CEX/KHW/e-Tender/2021

Tripura State Excise Department, Noti.

No.

89-94/F.111-1(11)-CEU/E-Tender/2021

Tripura State Excise Department, Noti.

No.

95-100/F.111-1(11)-CEU/E-Tender/2021
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Tripura State Excise Department, Noti. No. 95-108/F.1(122)/CEX/KHW/e-Tender(WH)/2021
Tripura State Excise Department, Noti. No. F.13(225)/DM (D)/EX/NIT/2022-23/416-18
Tripura State Excise Department, Noti. No. F.13(225)/DM (D)/EX/NIT/2022-23/419-21
Tripura State Excise Department, Noti. No. F.13(225)/DM (D)/EX/NIT/2022-23/428-30
Tripura State Excise Department, Noti. No. F.13(225)DM(D)/EX/NIT/2022-23/431-33
Tripura State Excise Department, Noti. No. F. 13(225)/DM(D)/EX/NIT/2022-23/454-56
Tripura State Excise Department, Noti. No. F. 13(225)/DM(D)/EX/NIT/2022-23/457-59
Tripura State Excise Department, Noti. No. F. 13(225)/DM(D)/EX/NIT/2022-23/460-62
Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/102-108

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/109-115

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/116-122

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/123-129

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/130-136

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/88-94

Tripura State Excise Department, Noti. No. F.1(120)-CEX(N)/2022/95-101

Tripura State Excise Department, Noti. No. F. 1(121)-CEX(N)/2022/10-16

Tripura State Excise Department, Noti. No. F.1(121)-CEX(N)/2022/17-23

Tripura State Excise Department, Noti. No. F.1(121)-CEX(N)/2022/24-30

Tripura State Excise Department, Noti. No. F.1(121)-CEX(N)/2022/31-37

Tripura State Excise Department, Noti. No. F.1(121)-CEX(N)/2022/38-44

Tripura State Excise Department, Noti. No. F.1(76)/CEX/G/NIT/2022/13-20

Tripura State Excise Department, Noti. No. F.1(76)/CEX/G/NIT/2022/142-48

Tripura State Excise Department, Noti. No. F. 1(76)/CEX/G/NIT/2022/28-35

Tripura State Excise Department, Noti. No. F.21(101)/CESPJE-Tender-Rem/2020/24
Tripura State Excise Department, Noti. No. F.21(101)/CESPJE-Tender-Rem/2020/25
Tripura State Excise Department, Noti. No. F.21(101)/CESPJE-Tender-Rem/2020/26
Tripura State Excise Department, Noti. No. F.XX-1(3)/CEW/SFL CL/21(P-1)/358-66
Tripura State Excise Department, Noti. No. F.XX-1(3)/CEW/SFL CL/21(P-1)/367-74
Tripura Transport Department, Noti. No. F.1(9)-TRANS/2018/2753-65

Tripura Transport Department, Noti. No. F.23(1)-TRANS/2019(P-1)/2462-73

Tripura Transport Department, Noti. No. F.5(15)-Trans/2018/1873-82

Tripura Tribal Welfare Department, Noti. No. F.20(10-28)/ADC/KD/2021/386-455
Tripura Tribal Welfare Department, Noti. No. F.5-1(511)/TW/SPL .Cell/2018-19/8281-334
Tripura Tribal Welfare Department, Noti. No. F.5-1(511)/TW/SPL .Cell/2018-19/8335-415
Tripura Tribal Welfare Department, Noti. No. F.9(5)-Vol.VI/Secy/ TTAADC/2010/162-211
Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/1143-59
Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/160-76
Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/177-95
Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/240-56
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Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/372-89

Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/390-406
Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/76-92

Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/93-109

Tripura Tribal Welfare Department, F. No. 3(23)/ADC/V C/Zone/Sub-Zone/2021/93-109(1)

Tripura Tribal Welfare Department, F. No. 3(2)/ADC/V C/Re-organ/2021/325-41

Tripura Tripura Government, Noti.

No. 4286-4309

Tripura Tripura Government, Noti.

No. 5033-49

Tripura Tripura Government, Noti.

No. 5182-5207

Tripura Tripura Government, Noti.

No. 5512-28

Tripura Tripura Government, Noti.

No.

F.1(7)/DM/W/JDL/2002/1130-42

Tripura Tripura Government, Noti.

No.

F.22-2(170)/For-J CA/Estt./Charge |ist/2015/1631-644

Tripura Tripura Government, Noti.

No.

F.22-2(170)/For-J CA/Estt./Charge list/2015/1732-744

Tripura Tripura Government, Noti.

No.

F.4(11)/DM/W/JIDL/Vol-1V/2013/1196-1218

Tripura Tripura Government, Noti.

No.

F.4(11)/DM/W/JDL/VOL-1V/2013/1267-80

Tripura Tripura Government, Noti.

No.

F. 4(11)/DM/W/JIDL/Vol-1V/2013/870-90

Tripura Tripura Government, Noti.

No.

F.4(11)/DM/W/JDL/Vol-1V/2013/921-39

Tripura Tripura Government, Noti.

No.

F.4(3)-DM/W/JDL /Traffic/2022/1284-95

Tripura Tripura Government, Noti. No.

F.8(48)/SDM/SDR/JDL/2021/758-70

Tripura Urban Development Department, Noti.

No.

F.1(16)-UDD/DUD/Estt/2021

Tripura Urban Development Department, Noti.

No.

F.1(1)-UDD/DUD/Estt/2021

Tripura Urban Development Department, Noti.

No.

F. 1(24)-L SG/DUD/1992/712-17

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1621-41

No.

F.24(22)-UDD/DUD/2010(P)/1642-62

Tripura Urban Development Department, Noti.
Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1663-93

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1694-714

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1715-36

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1737-57

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1758-78

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1779-99

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1801-21

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1822-42

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1843-63

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1864-84

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1885-905

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1906-26

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1927-47

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1948-68

Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/1969-89
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Tripura Urban Development Department, Noti.

No.

-30-

F.24(22)-UDD/DUD/2010(P)/1990-2010

No.

F.24(22)-UDD/DUD/2010(P)/2011-31

Tripura Urban Development Department, Noti.
Tripura Urban Development Department, Noti.

No.

F.24(22)-UDD/DUD/2010(P)/2032-52

Tripura Urban Development Department, Noti.

No.

F.3(09)-TUDA/Project/2021/P-1/3444-46

Tripura Urban Development Department, Noti.

No.

F.8(5)-NULM/TULM/SUSV/2021/1194-1203

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/102-112

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/113-123

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Val-11)/124-134

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/135-145

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(V OL-11)/146-56

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Val-11)/1526-43

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/1544-67

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(VOL-11)/157-67

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/1934-59

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/1960-85

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/2026-49

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Val-11)/2050-75

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/V ol-11)/20-30

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(VOL-I1)/31-41

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/Vol-11)/42-53

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/V ol-11)/54-65

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/Vol-11)/66-76

Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/V ol-11)/79-89

No.

F.11-4/GL/AMC/2001/(Vol-11)/91-101

Tripura Urban Development Department, Noti.
Tripura Urban Development Department, Noti.

No.

F.11-4/GL/AMC/2001/(Vol-11)/950-70

TripuraWelfare for Minorities Department, Noti. No. F.1(1)/TBW/2013/(P-1)/1143-61

Tripura Welfare for Minorities Department, Noti. No. F.1(1)-TBW/2013(P-1)/1178-1221

Tripura Welfare of OBCs Department, Noti. No. F.2-33/OBC/Dir/GL/2022/836

Tripura Y outh Affairs and Sports Department, Noti. No. F.4(69)-DY AS/GL/2020(L )/2740-45

Uttar Pradesh Notifications

Uttar Pradesh Housing and Urban Planning Department, Noti. No. 1673/Eight-3-18-65 Vividh/16
Uttar Pradesh Housing and Urban Planning Department, Noti. No. UP RERA-2019/Gen.

Regulations/19

Uttar Pradesh Housing and Urban Planning Department, Noti. No. 10460/Separate

Account/F& A/2020-21

Uttar Pradesh Housing and Urban Planning Department, Noti. No. 2753A/Separate Acctt-

1/Finance/2020-21
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